\216 | TEM NO. 3

SUPREMECOURTOF I

COURT NO. 3 SECTION 111

NDI A

RECORD OF PROCEEDI NGS

I.A 22-27/2014 in Gvil
M S BAJAJ HI NDUSTHAN LTD
UOol & ORS
(for extension of tine and office report)

Dat e :
t oday.

CORAM :

Appeal

11112-11117/ 2013

Appel I ant (s)

No(s) .

VERSUS

Respondent ( s)

21/ 11/ 2014 These applications were called on for hearing

HON BLE MR JUSTICE ANIL R DAVE

HON BLE MR, JUSTI CE KURI AN JOSEPH

For Appellant(s)

M.
M.
M s.
For M s.
M.
Ms.
M.
For

For Respondent (s) P.

UPON heari ng counsel
OR

I . A Nos.

S. K Bagaria, Sr.
Sanj eev Kumar Singh, Adv.
Ruby Si ngh Ahuja, Adv.

| shaan CGaur,
Pal | av Mongi a, Adv.

Mani k Kar anj awal a, Adv.

Adv.

Adv.

Kar anj awal a & Co.

S. Patwal i a, ASG

Bi nu Tanta, Adv.
Kumar Ajit Singh, Adv.
M.

B. Krishna Prasad, Adv.

the Court nmde the follow ng
DER

22-27 of 2014 - Applications seeking extension

of tinme for naking the paynent are all owed.

The tine, as prayed for,
the sai d purpose.
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(Jayant Kunmar Arora)
Reason:

Sr. P.A

is granted upto 31.12.2014 for

(Sneh Bal a Mehra)

Assi stant Registrar



